BEFORE THE NATIONAL GREEN TRIBUNAL, NEW DELHI
OA NO. 529 OF 2022

IN THE MATTER OF:

DEEPAK GARG ..« APPLICANT
VERSUS

PUBLIC WORKS DEPARTMENT & ORS -« RESPONDENT(S)

REPLY ON BEHALF OF RESPONDENT NO. 2 TO THE ORIGINAL
APPLICATION FILED BY THE APPLICANT BEFORE THE HON’BLE
NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH. NEW DELHI.

MOST RESPECTFULLY SHOWETH:
I, C.D. Singh, s/o R.D. Singh aged about 59 years, posted as the Principal Chief
Conservator of Forests (PCCF), Department of Forests and Wildlife,

Government of NCT of Delhi, do hereby solemnly affirm and state as under:-

1. At the outset, it is most respectfully and humbly stated that the
Department of Forests and Wildlife, Government of the National Capital
Territory of Delhi has the utmost regard and respect of the Hon’ble
Tribunal and will continue to do everything in its power to ensure

~ compliance of the directions issued by this Hon’ble T b{@ T A 4}
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the infractions committed in implementation of the Orders of this Court
and seeks the benevolence of this Hon’ble tribunal and expresses its deep
regret, and most humbly and respectfully prays to this Hon’ble tribunal to

accept its unconditional apology.

That pursuant to the order dated 25/07/2022 of this Hon’ble Tribunal, the
Committee comprising of DPCC, Director PWD (Horticulture), MCD
and Deputy Conservator of Forest (West) was constituted, On
17.10.2022, the representatives of the said joint committee submitted its
inspection report which was not found appropriate. Another committee
consisting of DCF (West), Dy. Director (Horticulture) PWD and
Environment Engineer, DPCC visited the site today, :.e., on 11.11.2022

and submitted its report. The same is annexed as Annexure — R1.

The observations of the committee for site visit dated 11.11.2022 are as

follows:

Planting tree on the same site is not feasible at this point of time. PWD
is still searching for documents regarding permission given for laying

pipelines in the area.




iii. 10 saplings of Ashoka has been planted by PWD on Pankha Road in
2022 and all of them are surviving. However, wilting of leaves was
observed in some trees for which PWD wil] take remedial measures.

iv.  In present condition plantation in the area does not seem feasible.

3. The Deputy Conservator of Forest (West) has carried out the inspection
of the Compensatory plantation (CP) done by PWD two times, i.e., on
18.10.2022 and on 11.11.2022. Copy of the inspection is annexed as

Annexure R2.

6. It is to submit that while inspection it was found that all 10 trees planted
by PWD are surviving however there was a problem of wilting in leaves
of trees planted by PWD. PWD has been asked to take remedial measures

as such as proper manuring and water of trees for better growth.

7. Further PWD has been directed to plant 10 additional trees having height
of 8-10 feet in the same area again as considerable delay (about 4 years)
was caused in original plantation. Copy of the order is annexed as

Annexure- R3.
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Pr. Chief servator of Forests/HOD
Departmeht of Forests & Wildlife
- Gowvt. of NCT of Delhi
A- Bloc{( 2nd Floor, Vikas Bhawan.



committed in implementation of the Orders of this Court and therefore,
expresses its deep regret, and most humbly and respectfully prays to this
Hon’ble Court to accept its unconditional apology with the assurance that

there will be compliance of the same at the next juncture.

VERIFICATION

Verified at New Delhi on this___ day of November, 2022 that the contents of
this affidavit are true and correct on the basis of the information derived from

the records available with this Department and nothing has been concealed

there from.

/ QZ_ W
ATTESTED

BY NOTARY PUBLIC
NE\}‘J DELHI (INDIA)
AZAD KUMAR - Adv

11 NoV 2022
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Joint report of committee constituted in the matter of Deepak Vs PWD & ors. (OA No,
329/2022) by Hon’ble National Green Tribunal

As per the direction of Pr. Chief Conservator of Forest (GNCTD) vide letter no. F. No.
F![2548VLegaUHQ!22-23/secoﬂegalf02, a joint inspection was carried out on 11/11/2022 a
7:00 am. It was attended by: DCF(West), Dy. Director (Hort- PWD) and Environment Engineer,
DPCC. The observations as per the directions of Hon'ble NGT are as follows:

L ... ascertain as to whether there is sufficient space and a tree can be planted at the
same place where tree no. 29, was cut;

Observations of Committee: Manholes of drains and MTNL lines in addition to markess of
IGL pipeline were observed on site indicating that planting trees on the same site is not
feasible at this point of time. PWD is still searching for documents regarding permission
given for laying of pipelines in the area,
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AMNEYCRE — Do

DEPARTMENT OF FOREST & WILDLIFE
OFFICE OF THE DEPUTY CONSERVATOR OF FORESTS
WEST FOREST DIVISION: MANDIR LANE: NEW DELHI-60
Tel No- 011 23361879 Email: dcfwest.gnctd@gov.in

INSPECTION REPORT REGARDING COMPENSATORY PLANTATION DONE BY PWD IN
REFERENCE TO TREE REMOVAL PERMISSION NO. 7380 DATED 04.10.2018 GRANTED BY
THE FOREST DEPARTMENT.

Dated: 11.11.2022

A Permission Number 7380 Dated 04.10.2018 (Annexed as A) was granted to PWD for removal of
Dangerous Pilkhan Tree in front H. No. A-159, Guru Virjanand Marg, Vikas Puri, New Delhi. As per clause
number 7 of the Terms and Conditions mentioned on the permission granted, it was directed to PWD that

Compensatory Plantation of 10 trees has to be carried out by the Land Owner after remowal of the tree.

The Office of the West Forest Division had mailed to the PWD on ddhpwddelhim24 1 gmail.com dated

30.05.2022 to do the Compensatory Plantation of the 10 trees which was mermtioned in the permission
granted dated 04.10.2018 (Annexed as B). A letter Number F.2 (210)/DCF (W)/Misc Part -1I/2018-
20/4534 Darted 26.07.2022 was also written to the Deputy Director Horticulture, FWL, Norzh Division,
Near DIB Water Plant, Haiderpur, Outer Ring Road, New Delhi — 110088 to carry out the Compensatory
Plantation as mentioned in the terms and condition of permission granted dated 04.10.2018 (Annexed as
Q).

A Letter Number 1176-@ Dated 20.09.2022 (Annexed as D) from PWD was adcressed 1o PCCF,
Department of Forest & Wildlife, GNCTD regarding composition of Joint Committee of Principal Chief
Conservator of Forest & Wildlife, GNCTD, Director Horticulture, PWD and Deputy Corrmissioner (West),
MCD, Delhi for the submission of site visit Report in the NGT Matter O.A. No. 5292022 Deepak V/s
Public Works Department & Ors. Respondent.

An Email Dated 26.09.2022 (Annexed as E) was sent to PWD Horticulture Department on

dohpwddelh@gmail.com regarding Nomination of Sh. Ashok Kumar (Forest Guard) o represent Forest

Department, GNCTD for Joint Inspection and to convey date of Joint Inspection. An Email Dated
26.09.2022 (Annexed as F) was received from PWD stating the time of Joint Inspection i.e. 29.09.2022 at
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11:00 AM. The Joint Inspection was carried out on 30.09.2022 instead of 29.09.2022 and the report of the

same is (Annexed as G).

A Report Number NGT/®IC &9/3 T ARYAI 7 fd/1584 Dated 15.10.2022 (Annexed as H) was filed by
the PWD in the office of The Principal Bench, National Green Tribunal, Faridkot House, Copernicus Marg,
Near India Gate, New Delhi — 110001 copy of which is also available in the office of West Forest Division
regarding joint inspection in the matter of Deepak Garg V/s PWD & Ors. Stating thet Compensatory

Plantation of 10 Trees has been done in the Central Verge at Vikaspuri.

The Deputy Conservator of Forest (West) had carried out the inspection on 18.10.2022 of the said 10
Compensatory Plantation which was mentioned in the PWD Letter Number NGT/® ¢ 9/3 q:ﬁ?{/ﬁf A

fd/1584 Dated 15.10.2022. The Compensatory Plantatior of 10 Trees have been done by the PWD on
Pankha Road.

Another inspection was done by the Deputy Conservator of Forest (West) cn 11.11.2022 regarding the
Compensatory Plantation. The trees as of now are found surviving however, wilting of leaves were observed
on the trees. It was advised to PWD to ensure proper manuring and watering of trees for better growth.
Since there is a considerable delay in Compensatory Plantation by PWD, it was directed to plant 10 more

tall saplings of 8-10 feet height in the same area.

The Deputy Conservator of Forest (West) along with the officials of PWD and DPCZ had also visited the
site in front H. No. A-159, Guru Virjanand Marg, Vikas Puri, New Delhi from where the Pilkhan Tree was
removed by permission. During the inspection it was found that Drain, IGL Pipeline and MTNL Line are
installed there, therefore planting of tree at the same spot is not possible (Annexed as J). “he Office of the
West Forest Division, Department of Forest & Wildlife, GNCTD had written letters to various agencies i.e.
DIJB, IGL, BSES, MTNL, BSNL regarding providing the drawing of pipeline insta’led by them in Vikaspuri
area, specifically in front of in front H. No. A-159, Guru Virjanand Marg, Vikas Puri, New Delhi. However,
the response from the agencies apart from BSES is still awaited. The copies of the letter is (Annexed as

K).
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ANNEXURE A



FORM"E'“(S” rule &) :
TREE OFFICER AND DEPUTY cou-senvm;:l ?S :c::gfg -
DEPARTMENT OF FOREST & WILDLIFE, GOVERNM

-50
WEST FOREST DIVISION, MANDIR LANE, NEW DELHI-¢

Dated Y )ip/20/8

. May/WFD/COT/18-19/ 3413 -1 4 Permission under DPTA, 1994

e.
 subject: - Permission fo remove Dangerous fre

: f permission to fell free, Dy,
icati ted 26-03-2018 for grant © ell free, C
' T ar i i € i Ried permission in fhe
with reference 13hhg_/h.e-::,§%DeE Delhi-110088, is hereby mtorme? that gi/cs]??e ‘St?;;w; frgm eone e
bl i ‘ er detqgils indicatec T : -
Director (Hori.),Pv{D. No ki io fell ine free no-118 (as pe : : belaw) rom. 1he B
b So;eh’;:iolf ”f:en‘fm;i"f-—w? Euru Vidya Nand Marg, Vikas puri, New Delhi, subje
ituated on PWD Road .In front © Acllay, SR
;fL;he terms cnd condifions hereinio specified:

Details of Trees

" No. of trees _ 1i
1
\

(CsNo. | Species of trees

|

' i 4.

| : 01 {one) nos. Permission to be remove

1 ‘ Pilkhan-01
. | (Dangerous Tree)

DY. CONSERV, OF FORESTS/
TREE OFFICER (WEST)

To,

Dy. Director (Hort)

PWD, North Division,

Near DJB Water Plant,Haiderpur,

Ovuter Ring Road, New Delhi-110088

Terms & Condition

—

The Range Forest Officer shall mark the tiees before cutting them.
Permission to fell the trees is granted at his/her own risk and withou! prejut

P | o
dice to t

L > the Claim(s) of any other
persanfs who may be having any right(s) over the land or the trees.
Felling of frees shall be completed within 90 days.

Material produced from felled trees shall not be removed or di
Officer.

The user agency will auction the wood derived from felling of 01 Nos. of trees and th
deposited as Govt. Revenue. Lops and Tops may be sent to nearest Public Cremation
and receipt may sent to this office.

6. Progress report of feling & transplantation shall be subr
concemed along with complete details of $r. No. of
ation of 10 trees has to be car

P

sposed without permissicn of the Tree

e proceeds may be
Ground Free of Cost

nitted to his officer th

in the authenticated list.
ried out by the |

ough Range Officer
tiees

ond owner aftergemoval of tree.
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nge Forect
2. }n—chg(ge st Offi

icer, Mof; . _
e Protection Cail (wleBs?gh range, for information &n

h R ; _ ecessary action
Dtvnsu:m) for Information and necessary action

COIWIQISO to:-

€, New Delhi-110¢
C. D. SINGH 110002,
ef Conservator of Forests/t
Dapart %‘ht.,o(\Forests &V\Qtﬂﬁ? ?‘?% T
orBavt. of NCT of Dethi:: DY, CONS FF
k, 2nd Floor, Vikas Bhawan &

: ORESTS/
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« 1: P, Estate, New Delhi-110002 REE OFFICER (WESsT)
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10/18/22, 12:44 PM Email

Email DCF West, Govt of Delhi

g,

Plantation of Sapling

From : DCF West, Govt of Delhi <dcfwest.gnctd@delhi.gov.in> Man, May 30, 2022 11:09 AM
Subject : Plantation of Sapling # 1 attachment

To : deepakgarg nz <deepakgarg.nz@gmail.com>,
ddhpwddelhim314@gmail.com

Sir,

This office has received a complaint from Sh. Deepak Garg regarding no planation of saplings
in lieu of the tree cut on PWD road in front of A-159, Guru Vidya Nand Marg, Vikaspuri, New
Delhi. The permission to cut 1 Pilkhan tree at PWD road in front of A-159, Guru Vidya Nand
Marg, Vikaspuri, New Delhi was given to the PWD on 04.10.2018. The tree was also cut
down but it has come to the notice of West Forest Division that no compensatory planation
has been done for that.

Therefore, you are directed to plant the no. of saplings as mentioned in the tree cutting
permission (file attached) at the earliest on the same place or the place suitable for plantation.

OFFICE OF THE DEPUTY CONSERVATOR OF FORESTS
WEST FOREST DIVISION

DEPARTMENT OF FORESTS AND WILDLIFE
GOVERNMENT OF NCT OF DELHI

== Cutting Permission.pdf
275 KB

o g i
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o 94/c

_ DEPARTMENT OF FOREST & WILDLIFE
OFFICE OF THE DEPUTY CONSERVATOR OF FORESTS
WEST FOREST DIVISION: MANDIR LANE: NEW DELIT-60
Tel No- 011 23361879 Email: delwest.gnetdi@gov.in

;

i

1.2 210)/DCF(W)'MISC Part-11/2019-20/ Y L2 Y Dated: 2& =g ~22

To,

The Deputy Director (Horticulture)
PWD, Ncrth Division,

Near DJB Water Plant, Haiderpur
Outer Ring Road. New Delhi - 110083

Subject: Planation of Tree/Sapling in front of A-159, Guru Virjanand Marg, Vikaspuri,
Delhi — 110018

Sir/Mam,

This letter is in reference to the compliant received from Sh. Deepak Garg. Rio A-155. Guru
Virjanand Marg, Vikaspuri, Delhi -- 110018 related to the non-compliance of planting 10 trecs/saphing n

lieu of tree which was cut in front of A-159, Guru Virjanand Marg, Vikaspuri, Delhi — 1 10018.

A tree cut:ing permission was granted to Dy. Director (Horticulture), PWD, North Divisicr:. New
Delhi — 110088 01 04.10.2018 for cutting of 01 Pilkhan Tree (Dangerous Tree & Tree No. 118) which
was situated on PWD Road in- front of A-159, Guru Virjanand Marg, Vikaspuri, Delhi - 110018. it was
mentioned at point number 7 in the terms and condition of the tree cutting perm:ssion which was granted
to PWD that “A compensatory plantation of 10 trees has to be carried out by the land owner afier the

remaval of tree.” But as per the complaint reccived from Sh. Decpak Garg, no tree has been planied from
2018 to tiil date.

ft is requested by Sh. Deepak Gar that out of 10 Plans which need to be planted as compensatory
plantatior 01 plant shall be planted on the same place [rom where the dangerous pilkhan tree was cut in
the year 2018 i.c. on PWD) Road in front of A-159, Guru Virjanand Marg, Vikaspuri, Delhi — 119018. It
has come to the notice of the undersigned that Sh. Deepak Garg had already requested the PWD to plant

the sapling but PWD has not taken any action on it.

o/ (

-, G B BilGH
Pr. Chief Conservator of Forests/HOD
Department of Forests & Wildlif-
ovt. of NCT of Del*
AT "nd Floor, Vik-
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- alion @ »¢ at the PWD Road
heretore, vou are direeted to plant 09 rees at the suitable location and 01 tree
in i "A-LS ' - : ' withi Y " issuing this letter
m front of A-159, Gura Virjanand Marg, Vikaspuri, Delhi - 110018 within 15 Days of 1ssuing
and send the action taken report of this letter (o the office of undersigned with photographs of each

plant/sapling along with the geo-coordinales.

rd

\(
DY. CONSEﬁ)q OR OF FOREST
WEST FOREST DIVISION

. C.D. SINGH
Pf Chief Conservator of Forests/HOD
- Department of Forests & Wildlife
: Govt. of NCT of Delhi
A-Block 2nd Floor, Vikas Bhawan,
kP Estaie. New Delhi-110002
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Principal Chiet Conseryator of Forest and Wildlife

GNCTD, A-Block, 2nd Floor,
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New Delhi-110002
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9/26/22, 1:19 PM

Email

DCF West, Govt of Delhi

0.A. Number 529 of 2022 in the Matter if Deepak Garg Vs PWD & Ors

From : DCF West, Govt of Delhi <dcfwest.gnctd@delhi.gov.in>  Mon, Sep 26, 2022 01:16 PM

Subject : O.A. Number 529 of 2022 in the Matter if Deepak Garg #1 attachment
Vs PWD & Ors

To : dohpwddelhi <dohpwddelhi@gmail.com>
Cc : Vikas Bhati <vikas.gnctd@delhi.gov.in>

Sir,

This mail is in reference to the Letter Number 1176 Dated 20.09.2022 received from the office of
Director Horticulture PWD regarding the joint inspection in the matter of CA Number 529 of 2022
Deepak Garg Vs PWD & Ors.

The office of the West Forest Division nominates Sh. Ashok (Forest Guard. to carry out joint
inspection on behalf of West Forest Division. You are requested to kindly intimate the date of joint

inspection to the office of West Forest Division on dcfwest.gnctd@gov.in

S~
Azadilc,

Amrit Mahotsav
For Felling/Pruning apply on https://treeremoval.delhigovt.nic.in

OFFICE OF THE DEPUTY CONSERVATOR OF FORESTS
WEST FOREST DIVISION

DEPARTMENT OF FORESTS AND WILDLIFE
GOVERNMENT OF NCT OF DELHI

== Ngt matter west Deepak vs. PWD (1).pdf

989 KB
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ANNEXURE F



9/27/22,10:18 AM Email

Fail DCF West, Govt of Delhi

Joint Inspection in the matter of deepak Garg Vs PWD & Ors

From : dohpwddelhi@gmail.com Mon, Sep 26, 2022 04:52 PM
Subject : Joint Inspection in the matter of deepak Garg Vs PWD &
Ors

To : DCF West, Govt of Delhi <dcfwest.gnctd@gov.in>

To,
Sh. Ashok (Forest Guard)
O/o The Deputy Conservator of Forest
West Forest Division
Deptt of forest & Wildlife, Delhi

You are requested to attend a joint inspection in the matter of Deepax Garg vs PWD & Ors on
dated 29.09.2022 at 11:00 am at Birjanand Marg, Vikaspuri, New Delhi

Thanks with regard

Director (Hort.)
PWD, GNCTD

Copy to-
1. Sh. G.S. Meena, Deputy Director Hort. Div. (North), New Delhi. You are directed to make
all arrangements for the above said joint inspection on the schedulec date and time.

G
s
—g\ﬂc’/g,\‘)
i ts

https://femail.gov.infh/printmessage?id=31731&tz=Asia/Kolkata&xim=1 1
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Inspection Photographs Taken on 11.11.2022
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J3H9+XF3, A-Block, Vikaspuri, Delhi, 110018, India D@Ci m al D M S
Delhi
Delhi
India Longitude 77.068656 77°4'7"E

Latitude 28.629743 28°37'47'N

2022-11-11(Fri) 08:00(AM)




J3H9+XF3, A-Block, Vikaspuri, Delhi, 110018, India DeCimal DMS
Delhi

Delhi
India Longitude 77.068606 77°4'6"E

L atitude 28.62979 28°37'47'N

2022-11-11(Fri) 08:02(AM)




ANNEXURE K



_ e

DEPARTMENT OF FOREST & WILDLIFE
OFFICE OF THE DEPUTY CONSERVATOR OF FORESTS
WEST FOREST DIVISION: MANDIR LANE: NEW DELHI-60
Tel No- 011 23361879 Email: dcfwest.gnctd@gov.in

F.2 (412)/DCF(W)/LEGAL/NGT COURT/zozz-za/ 85006 — 0

Dated:
19-10~-2w22.
To
General Manager (B.C.P),
Mahanagar Telecome Nigam Limited
8, Bhikaji Cama Place,

New Delhi-110066

Subject: Providing drawings of Lines of Delhi Jal Board in the area Vikaspuri, New Delhi.
Ref: NGT O.A 529/2022 titled “ Deepak vs Public Works Department & Ors.” Dated:25.07.2022.
Sir,

The undersigned brings your kind attention towards ar ongoing case no. O.A 529/2022 titled

“Deepak vs Public Works Department & Ors.” in the Hon’ble NGT. As per the order dated 25.07.2022 it
was directed by the Hon’ble NGT in para no. 3 that “

For this purpose, the Joint Commiittee shall
obtain and look into all the available drawings of all the utilities like DJB water pipe line, BSES Electric
cable, Airtel, BSNL, MTNL, JIO Fiber cables particularly IGL

Gas pipe line instalied/fixed and the road
and its berms/side spaces. If the Committee finds that it is not possible to plant the tree due 1o IGL Gas

pipe line the Joint Committee shall also consider as to whether the gas pipeline is required io be shifted
due to risk from other trees standing in the same line.

Therefore, you are requested 1o direct the concerned official of to Mahanaga- Telecome Nigam

Limited provide the drawings of all the Fibre Cables of the Mahanagar Telecome Nigam Limited which

are installed in Vikaspuri area specifically the line which are geing in front/underground of House No. A-
159, Virjanand Marg,

Vikaspuri, Delhi to the office of West Forest Division within 10 days of the
issuance of this letter so that, the compliance of the order of the

Hon’ble NGT can be done at the earliest,

Yo

DEPUTY CONSERVATOR OF FOREST
WEST FOREST DIVISION

o, s Feet S rur\?\?}z{;lgD
i Cmu" me bt Forests & Wi
Depa.ggsalof NCT of Del’gt_‘ -
A-Block, 2nd Flou! \/nﬁs et
. |. P. Estale, New Lefil



Copy to:

. The Principal Chief Conservator of Forests Department of Forests & W:ldl:fe,

.
>

GNCTD,2nd

Floor, Vikas Bhawan, New Delhi — 110002 for kind iaformation.
The Conservator of Forests, Department of Forest and Wildlife, GNCTD, 2nd Floor Vikas

Bhawan, LP. Estate; New Delhi — 110002 for kind information.

DEPUTY CONSERVATOR OF FOREST
WEST FOREST DIVISION

o 45 ! ot "O‘N\\(‘n\‘(e
L} £y
icof\c'f' ‘; ¢ 0‘39\ 08“8 awat
or. g‘{e‘%a \Gm;‘; ﬂ‘\\\o“a \J\\c\?\% ,\»\006..
St Lo
’l“d el

e B\OC’\;‘—ﬁ\a“J
ok, 0
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DEPARTMENT OF FOREST & WILDLIFE
OFFICE OF THE DEPUTY CONSERVATOR OF FORESTS
WEST FOREST DIVISION: MAN DIR LANE: NEW DELHI-60

Tel No- 011 23361879 Email: dcfwest.ggctd@gov.in

F.2 (412)/DCF(W)YLEGAL/NGT COURT/2022-23 / 95e3— 05 I;atf.d:
194c 202Dy

To

The Chairman & Managing Director
Bharat Sanchar Nigam Limited
Bharat Sanchar Bhavan

Harish Chandra Mathur Lane
Janpath, New Delhi-110 001

the area Vikaspuri, New Delni.

Subject: Providing drawings of Lines of Delhi Jal Board in
» Dated:25.07.2022.

Ref: NGT O.A 529/2022 titled “ Deepak vs Public Works Department & Ors.

Sir,
The undersigned brings your kind attention towards an ongoing case 1o 0.A 529/2022 titied

“Deepak vs Public Works Department & Ors.” in the Hon’ble NGT. As per the order datec 25.07.2022 it

ed by the Hon’ble NGT in para no. 3 that « _ For this purpose, the Joint Cemmittee shall

was direct
n and look into all the available drawings of all the utilities like DJB water pipe line, BSES Electric
d/fixed and the road

tree daue ‘o IGL Gas

obtai
cable, Airtel, BSNL, MTNL, JIO Fiber cables particularly IGL Gas pipe line installe
and its berms/side spaces. If the Commitiee finds that it is not possible to plant the

pipe lire the Joint Committee shall also consider as to whether the gas pipeline is required 2 be shiftea

due lo risk from other trees standing in the same line.
" Therefore, you are requested to direct the concerned official of Bharat Sanchar N:-gam Limited to
provide the drawings of all the Fibre Cables of the Bharat Sanchar Nigam Limited whick are instalied in

Vikaspuri area specifically the line which are going in front/underground of House No. A-159, Virjanand

Marg, Vikaspuri, Delhi to the office of West Forest Division within 10 days of the issuance of this letter

so that. the compliance of the order of the Hon’ble NGT can be done at the earliest.

o

DEPUTY CONSERVATOR OF FOREST
WEST FOREST DIVISION



Copy to:

The Principal Chief Conservator of Forests Department of Forests & Wildlife, GNCT D,2nd
Floor, Vikas Bhawan, New Delhi — 110002 for kind information.
The Conservator of Forests, Department of Forest and Wildlife,
Bhawan, L.P. Estate, New Delhi — 110002 for kind information.

GNCTD, 2nd Floor Vikas

i
DEPUTY CONSERVATOR OF FOREST
WEST FOREST DIVISION



V

DEPARTMENT OF FOREST & W )
e it CARCEMRONT R ILDLIFE
“(/)]:SI I.C‘L OI: ‘! !II'. I)I'{I'll I'Y CONSERVATOR OF FORESTS
¢ rlr ‘I'ORI‘,bl DIVISION: MANDIR LANE: NEW DELHI-60
el No- 011 23361879 Email: (lg:l'wcsl.gnp!gl_@gn!,_Ln

Dated:

F.2 (412)/DCF(W)/LEGAL/NGT couu‘rfzozz-zs/ 856, - o8
l B “|lo-2a2 9_4

To,

Shri Arun Kumar Singh, Chairman
Indrzprastha Gas Limited

IGL Bhawan

Plot No. 4, Community Centre
Sector 9, R K Puram

New Delhi - 110022

Subject: Providing drawings of Lines of Delhi Jal Board in the area Vikaspuri, New Delhi.
Ref: NGT O.A 529/2022 titled “ Deepak vs Public Works Department & Ors.” Dated:25.07.2022.

Sir,

The undersigned brings your kind attention towards an ongoing case no. O.A 5292022 titled
“Deepak vs Public Works Department & Ors.” in the Hon’ble NGT. As per the order dated 25.07.2022 it
was directed by the Hon’ble NGT in para no. 3 that “.....For this purpose, the Joint Committee shall
obtain and look into all the available drawings of all the utilities like DJB water pipe line, BSES Electric
cable, Airtel, BSNL, MTNL, JIO Fiber cables particularly IGL Gas pipe line installed/fixed aad the road
and its berms/side spaces. If the Committee finds that it is not possible to plant the iree due to IGL Gas
pipe line the Joint Committee shall also consider as to whether the gas pipeline s requured to be shifted

due 12 risk from other trees standing in the same line.

Therefore, you are requested to direct the concerned official of Indraprastha Gas Limized to
provide the drawings of all the Gas Pipe Lines of the Indraprastha Gas Limited whick: are installed in
Vikaspuri area specifically the line which are going in front/underground of House No. A-159 Virjanand
Marg, Vikaspuri, Delhi (o the office of West Forest Division within 10 days of the issuar.ce of this letier

so that, the compliance of the order of the Hon’ble NGT can be done at the earliest.

DEPUTY CON SE%?’%F FOREST

WEST FOREST DIVISION



‘opy to:

The Principal Chief Conservator of Forests Department of Forests & Wildlife, GNCTD,2nd

Floor, Vikas Bhawan, New Delhi — 110002 for kind information. .
The Conservator of Forests, Department of Forest and wildlife, GNCTD, 2nd Floor Vikas

Bhawan, I.P. Estate, New Delhi — 110002 for kind information.
A

DEPUTY CONSERVATOR OF FOREST
WEST FOREST DIVISION



O/Q_

DEPARTMENT OF F OREST & WILDLIF
E
OFFICE OF THE DEPUTY CONSERVATOR OF FORESTS
WEST FOREST DIVISION: MANDIR LANE: NEW DELHI-60
Tel No- 011 23361879 Email: defwest.gnetd@gov.in

F.2 (412)/DCF(W)/LEGAL/NGT counmozua/&' 78-15" Dated:
[9-10-2022

To,

The Chief Executive Officer (CEO)
Delhi Jal Board,

Room No. 306, Varunalaya Phase-II,
Jhandewalan, Karol Bagh,

New Delhi, Delhi 110005

Subject: Providing drawings of Lines of Delhi Jal Board in the area Vikaspuri, New Delhi.
Ref: NGT O.A 529/2022 titled “ Deepak vs Public Works Department & Ors.” Dated:25.07.2022.

Sir,

The undersigned brings your kind attention towards an ongoing case no. O.A 529/2022 titled
“Deepak vs Public Works Department & Ors.” in the Hon’ble NGT. As per the order dated 25.07.2022 it
was directed by the Hon’ble NGT in para no. 3 that “....For this purpose, the Joint Comm'itee shail
obtain and look into all the available drawings of all the utilities like DJB water pipe ine, BSES Electric
cable, Airtel, BSNL, MTNL, JIO Fiber cables particularly IGL Gas pipe line installed/fixed and the road

and its berms/side spaces. If the Committee finds that it is not possible to plant the tree due to IGL Gas
pipe line the Joint Committee shall also consider as to whether the gas pipeline is required to be shifted

due to risk from other trees standing in the same line.

Therefore, you are requested to direct the concerned official of Delhi Jal Board to provide the
drawings of all the Lines of the Delhi Jal Board which are instal'ed in Vikaspuri area specifical y the line
which are going in front/underground of House No. A-159, Virjanand Marg, Vikaspuri, Delhi to the

office of West Forest Division within 10 days of this issuance of this letter so that, thz compliance of the

order of the Hon’ble NGT can be done at the earliest.

A

DEPUTY CONSER\(TOR OF FOREST
WEST FOREST DIVISION

C.D.SINGH oD

i servaler © .
- Cmefn%ﬁ;‘ri of Fo_:_ests &‘\gid!tfe
2nd Flo s
A-F!gcg's?:te, New Cethi-11 pon2



y to:

The Principal Chief Conservator of Forests Department of Forests & Wildlife, GNCTD,2nd

Floor, Vikas Bhawan, New Delhi — 110002 for kind information.
The Conservator of Forests, Department of Forest and Wildlife, GNCTD, 2nd Flocr Vikas

Bhawan, LP. Estate, New Delhi — 110002 for kind information.
St

DEPUTY CONSERVATOR OF FOREST
WEST FOREST DIVISION



0O / c
/ . DEPARTMENT OF FOREST & WILDLIFE
{ OFFICE OF THE DEPUTY CONSERVATOR OF FORESTS
WEST FOREST DIVISION: MANDIR LANE: NEW DELHI-60

Tel No- 011 23361879 Email: dcﬁ»est.@ctd@gov.in

F.2 (412)/DCF(W)/LEGAL/NGT COURT/2022-23/ 8509~ 12 Dated:

19-1o- 2029

To, (
The Chairman

BSES Rajdhani Power Limited
BSES Bhawan Nehru Place, New Delhi 110019

To,

The Chairman

BSES Yamuna Power Limited

Shakti Kiran Building Karkardooma — 110032

Subject: Providing drawings of Lines of Delhi Jal Board in the area Vikaspuri, New Delhi.
Ref: NGT O.A 529/2022 titled “ Deepak vs Public Works Department & Ors.” Dated:25.07.2022.

Sir,

The undersigned brings your kind attention towards an ongoing case no. O.A 529/2022 titled

“Deepak vs Public Works Department & Ors.” in the Hon'ble NGT. As per the order dated 25.17.2022 it

was directed by the Hon’ble NGT in para no. 3 that “.... For this purpose, the Joint Committee shall

obtain and look into all the available drawings of all the utilities like DJB water pipe line. BSES Electric
cable, Airtel, BSNL, MTNL, JIO Fiber cables particularly IGL Gas pipe line installed/fixed and the road
and its berms/side spaces. If the Committee finds that it is not possible to plant the tree due 1o IGL Gas

pipe line the Joint Committee shall also consider as to whether the gas pipeline is required io be shifted
due to risk from other trees standing in the same line.

Therefore, you are requested (o direct the concerned official of BSES Rajdhani Power Limited &
BSES Yamuna Power Limited to provide the drawings of all the Electric Cables of the BSES Rajdheni
Power Limited & BSES Yamuna Power Limited which are installed in Vikaspuri area specifically the
line which are going in front/underground of House No. A-159, Virjanand Marg, Vikaspuri, Dzlhi to the

office of West Forest Division within 10 days of this issuance of this letter so that, the compliance of the
order of the Hon’ble NGT can be done at the earliest.
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DEPUTY CONSERVATOR OF FOREST
WEST FOREST DIVISION

Py, Chiefcc‘ D. SINGH
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BSES

BSES Rajdhani Power Limited

BSES Bhawan, Nehru Place,
New Delhi - 110 019, India.
CIN : U40109DL2001PLC111527
GST: 07AAGCS3187H2Z3

Tel. : +91 11 4920 9999

Fax : +91 11 4920 7888
www.bsesdelhi.com

Ref No: BRPL O&M/2022-23/76
Dated: 28.10.2022

Deputy Conservator of Forest
Department of Forest & Wildlife

Office of the Deputy Conservator of forest
West Forest Division

Mandir Lane,

New Delhi-60

Ref: NGT O.A 529/2022 titled “Deepak Vs Public Works Department & Ors” datec 25.07.2022

Subject: Providing drawings of Electrical Lines of BSES Rajdhani Power Ltd. in Vikaspuri, New
Delhi.

Sir,

This is in reference of your letter dated 19.10.2022 bearing No. F.2(412)/DCF(WVLEGAL/NGT
COURT/2022-23/8509-12, received on 27.10.2022, wherein BSES Rajdhani Power Ltd. has been
requested to provide the drawings of the Electric cables which are installec in Vikaspuri area, specifically
the line which are going in front/underground of House No. A-159,Virjananc Marg, Vikaspuri, Celhi.

In compliance, the drawing of the Electrical cables installed in the Vikaspuri area is being enclosed for
your reference.

In case any further clarification is required, please feel to write us back.

Thanking you,

Yours Sincerely,

Head —Operations & Maintenance H
BSES Raidhani Power Limited. p. SING

\s/HOD
co 1serva.of rf”‘&smuie
Pr. Ch‘ei tmen\ of F.orP:’j i

Fl00t: Sathi-11 0s02

Registered Office: BSES Rajdhani Power Limited - BSES Bhawan, Nehru Place, New Delh -113 019,



Encl: As above.

1. The principal Chief Conservator of Forest, Department of Forest & Wildlife, GNCTD, ™
Floor, Vikas Bhawan, New Delhi-110002.

2. The Conservator of Forest, Department of Forest & Wildlife, GNCTD, 2" Fioor, Vikas
Bhawan, New Delhi-110002.
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. GOVT OF NCT OF DELHI -
s DEPARTMI NT OF FOREST & WILDLIFE,

- OFFICE OF THE DY. CONSERVATOR OF FOREST (WEST) |
WEST FOREST mwsmw. MANDIR LANE, NEW DELm-unose

ot Now F.i;‘ (‘412)m'CF:(‘VWgnlfNGT Cdum:azz_-z;s §90(- 67 ¥ | Dgte_‘_d‘:‘ Hf‘”fzz

NOTICE Ly

SUB: C'OMT’ENSATGRY PLANTATION OF ADDITIONAL 10 NOS. OF SPALING ]N LIUE OF s
ONE NUMBER TREE PERMITTED FOR FELLING UNDER DPTA, 1994- REG:- " i
Ref: 1. Permission issued under DPTA, 1994 No. F. May/WF DICOT118-1913413 16 Dated: 4!1012018 ,

Whereas you were gmmcd permission under DPTA, 1994 for cutting of 1 no. of trce by thc Trce e
oﬂ:ccr, West Forest Division vide the order cited above. (Copy Annexed) ‘

And whereas, you were directed to carry out the compensatory plantation o*' 10 Sap!mg.
Compensatory plantation hns been carried out after 4 years (approx.) of removal, "

Now therefore, you are directed to plant additional 10 sapling of height 8-10 feet in the same area - :
Jmmcdmtcly Fa:lurc of non-compliance of this dircction will be viewed seriously.

L

DY. CONSERVATOR OF FOREST/TREE OFFICER .

ey WEST FOREST DIVISION -
T": 3 ‘ ; : it i
S Dy Director ( Hort)
PWD, North Division,
' Near DJB Water Plant, Haiderpur,
' Outer Ring Road, New Delhi-110088.
-opy 1o:

l 'I‘hc‘Conscmuor of Forests A Block 2“’ Floor, Vtkas Bhawan, 1P Estate, New Delhl.

DY. CONSERVATOR OF FORESTITREE ’OFFIGER .
WEST FOREST DIVISION",-



